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CIVIL APPEAL NO(S).......... /2013 (Diary No.34548 OF 2013)

M'S BAJAJ HI NDUSTHAN LTD Appel | ant (s)
VERSUS

UOIl & OCRS Respondent ( s)
(Wth appln(s) for condonation of delay in filing appeal and office report)

Date: 02/12/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE DI PAK M SRA

For Petitioner(s) Mukul Rohat gi, Sr. Adv.
R N. Karanjawal a, Adv.
Mani k Kar anj awal a, Adv.
Ruby si ngh, Adv.

Sanjiv Kumar Singh, Adv.
I shaan Gaur, Adv.

. Pallav Mongi a, Adv.

for Ms. Karanjawal a & Co., Advs.

SSSFFSS

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Del ay condoned.
Adni tted.
| ssue notice on stay.

| (Sarita Purohit) | | (Sneh Bal a Mehra)
| Court Master | | Court Master



